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12.32 hrs.
MESSAGES FROM RAJYA SABHA

SECRETARY : Sir, I have to report
the following messages received from the
Secrctary of Rajya Sabha :(—

(i) ‘*In accordance with the provisions
of sub-rule (6) of rule 186 of the
Rules of Procedure and Conduct of
Business in the Rajya Sabha, I am
directed to return herewith the
Appropriation (No. 4) Bill. 1970,
which was passed by the Lok
Sabha at its sitting held on the
8th December, 1970, and trans-
mitted to the Rajya Sabha for its
recommendations and to state that
this House has no recommenda-
tions to make to the Lok Sabha in
regard to the said Bill.”

(ii) “In accordance with the provisions
of sub-rule (6) of rule 186 of the
Rules of Procedure and Conduct
of Business in the Rajya Sabha, I
am directed to return herewith the
Appropriation (No. 5) Bill, 1970,
which was passed by the Lok Sabha
at its sitting held on the 8th De-
cember, 19'?!!. and transmitted to
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Comm. Report
the Rajya Sabha for its recom-
mendations and to state that this
House has no recommendations to

. make to the Lok Sabha in regard
to the said Bill."”

12.33 hrs.

COMMITTEE ON PRIVATE MEMBERS
BILLS AND RESOLUTIONS

SEVENTIETH REPORT

SHRI P. G. SEN (Purnea) : I beg to
present the Seventieth Report of the Com-
mittee on Private Members® Bills and Reso-
lutions.

COMMITTEE ON THE WELFARE OF
SCHEDULED CASTES AND
SCHEDULED TRIBES

SIXTEENTH AND SEVENTEENTH REPORTS

SHRI BASUMATARI (Kokrajhar) : I
beg to present the following Reports of the
Committee on the Welfare of Scheduled
Castes and Scheduled Tribes :— R

(1) Sixteenth Report on the Depart=
ment of Social Welfare and Minis-
try of Health, Family Planoning,
Works, Housing and Urban Deve-
lopment (Department of Works,
Housing and Urban Development)-
Housing facilities for Scheduled
Castes and Scheduled Tribes,

(2) Seventeenth Report on the Depart-
ment of Social Welfare and Minis-
try of Education and Youth
Services-Hostel facilities for Sche-
duled Caste and Scheduled Tribes
students.
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